Abstract

GAD-Covid-19 - general lock down- exemption categories-permission for authorised
plumbers and electricians to undertake maintenance works in residential houses and flats-
orders issued

General Administration (Secret Section) Department
GO (Ms) No. 69/2020/GAD Thiruvananthapuram dated, 09/04 /2020

Read: 1. GO (Ms) 49/2020/GAD dated 23.03.2020
2. Order n0.40-3/2020-DM-I (A) dated 24.03.2020, 25.03.2020 , 27.03.2020 ,
02.04.2020 and 03.04.2020 of MHA, Government of India
3. Minutes of the meeting of Hon'ble Chief Minister with the Secretaries on
07.04.2020 '

ORDER

Central and State Governments have enforced regulations in the form of Lock
Down to contain the spread of Novel Corona Virus (Covid-19).

In relaxation of the regulations there in, Government are pleased to permit the
authorized electricians and plumbers to visit the residential houses and flats to undertake
urgent maintenance works on request from the owners of the residential units. Manual
workers are also permitted to visit residential flats to undertake urgent repair works on
the basis of the requisition placed by the flat owners
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